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(d) whether a tentative draft of the
proposed legislation was circulated to the
State Governments and Union Territories
for their comments; and

(e) if so, what are their comments and
by what tmne the final decision in regard
to the legislation is likely to be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI DHARMAVIR): (a)
and (b) Yes, Sir.

(c) No, Sir.

(d) and (e) Proposal for a Ceniral
Legislation for Agricultural Workers was
considered and a tentative draft of the
Legislation was circulated to the State
Governments and various interests con-
cerned. Later on, the matter was discussed
at Labour Minister’s Conference, but no
conclusion could be reached on account of
the various difficulties expressed in the im-
plementation of a  uniform legislation
owing to diversity of conditions obtaining
from State to State and the divergent
views expressed by the State Labour
Minister’s. A Working Group for in-depth
study of the proposal was also constituted
but no consensus could be reached in the
Working Group. ‘It has, therefore, been
decided finally that suitable legislation to
regulate the working conditions and to
provide for welfare of Agricultural Work-
ers may be enacted by the State Govern-
ments themselves.

Reorganisation of Public Sector Fertilizer
Plants

2616. SHRI ASHFAQ HUSSAIN: Will
the Minister of CHEMICALS AND FER-
TILIZERS be pleased to state:

(a) whether there is any Plan, before
Government for reorganisation of public
sector fertilizer plants; and

(b) if so, the reasons for the second re-
organisation within a short period?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE): (a) and (b) With a view to
bring about improvement in the perfor-
mance of the public sector fertilizer com-
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panies Government is examining various
proposals including  restructuring of the
companies.
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